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 The Electricity Regulatory Commission {Amendment) Bill, 
2001, as passed by the Lok Sabha. 

 The Trade Unions (Amendment) Bill, 2000. 

 The  Influx from Pakistan (Control) Repealing (Repeal) Bill, 

2001. 

 The Colonial Prisoners Removal (Repeal) Bill, 2001, as 

passed by Lok Sabha, 

(e) The  Insurance Laws (Transfer of Business and  
Emergency Provisions) Repeal Bill, 2001, as passed by 
Lok Sabha. 

5.   Consideration   and   passing   of   the   Industrial   Disputes   
(Banking Companies) Decision (Repeal) Bill, 2001. 

RE. BALCO ISSUE 

SHRI NILOTPAL BASU {West Bengal) : Sir, with your 
permission, ...(Interruptions)... 
 
 Ǜी संजय िनǗपम (महाराÍĘ): सभापित महोदय, मुझे 2 िमनट का समय 
चािहए।...(Ëयवधान)... 

MR. CHAIRMAN:   I will allow you also. 

SHRI NILOTPAL BASU: Sir, last week, Parliament was 
discussing the BALCO issue. It was seized of the BALCO issue and 
we had a threadbare discussion on this. But, last evening, we came to 
know from the television that the Government of India had gone to the 
Supreme Court on behalf of the private promoter to 
throttle..(interruptions)... We condemn this and demand that the 
Government must come out with a statement before Parliament. Is 
this a right precedent to be followed? All over the country, there are 
thousands of private companies. I would like to know whether the 
Government will intervene in the Supreme Court on behalf of those 
private promoters to throttle the legitimate workers' strike 
...(Interruptions)... 
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 Ǜी सुरेश पचौरी (मÁय Ģदेश): सभापित महोदय, यह बहुत गंभीर मामला है िक 
एक Ģाइवेट फम« के िलए केÂğ सरकार सुĢीम कोट« मȂ जाए। बालकȗ के Ģित इस केÂğ 
सरकार का िवशेष Îनेह झलक रहा है। आए िदन जो बातȂ हो रही हȅ उनसे आभास हो रहा 
है िक बालकȗ के Ģित यह सरकार ĘासंपेरȂसी नहȒ िनभा रही है। बालकȗ के मामले मȂ यह न 
केवल सुĢीम कोट« गई बȎÊक उड़ीसा मȂ भी इÂहȗने बालकȗ को जी...(Ëयवधान)... 

MR. CHAIRMAN: The Minister is responding. 
...(Interruptions)... 

THE MINISTER OF STATE OF THE DEPARTMENT OF 
DISINVESTMENT (SHRI ARUN SHOURIE): Sir. Government of India 
went to 
the Supreme Court on its own behalf for reasons I shall just spell out. 

SHRI SURESH PACHOURI: Very sad. ...(Interruptions)... 

MR. CHAIRMAN: Let him say. ...(Interruptions)... 

SHRI DIPANKAR MUKHERJEE {West Bengal) : Sir, the 
company is not under the control of Parliament. From the 2nd of 
March... ...(Interruptions)... 

MR. CHAIRMAN: Let him say first. 

SHRI DIPANKAR MUKHERJEE: How can he say it? 
...(Interruptions)... 

MR. CHAIRMAN: He has a right to respond. Let him respond. 
... (interruptions)... 

SHRI DIPANKAR MUKHERJEE: Sir, he is talking on behalf of 
the company. He has done it earlier also. ...(Interruptions)... He is 
talking here on behalf of a private company. ...(interruptions).. 

MR. CHAIRMAN: Let him respond. ...(Interruptions)... 

SHRI DIPANKAR MUKHERJEE: I charge this Government 
that it is acting on behalf of a private company. Let them deny it. 

MR. CHAIRMAN: Let him respond. ...(interruptions)... 

MR. DIPANKAR MUKHERJEE: They have given 51 per cent 
shares to that company. ...(Interruptions)... 
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MR. CHAIRMAN: Let him respond. ...(Interruptions)... 

SHRI PRANAB MUKHERJEE (West Bengal ) : Sir, I will draw 
your attention to a procedural matter. I have no problem in hearing the 
Minister. But, let the Government understand. Sometimes, some 
Members mention a subject, without it being on the agenda. Would the 
Government like to respond on every occasion? 

MR. CHAIRMAN: Certainly not. 

SHRI PRANAB MUKHERJEE: We would like to have the 
response of the Government in this regard. Therefore, if the hon. 
Minister creates a precedent in respect of BALCO, I have no problem. 
I am readily agreeing to it. But, on all Special Mentions, on Zero Hour 
Mentions, we would expect that the Government would respond. 
...(Interruptions)... 

SHRI DIPANKAR MUKHERJEE: This is a special case. 
...(Interruptions)... 

SHRI ARUN SHOURIE: Sir,  ...(Interruptions)... 

MR. CHAIRMAN: Let him say. ...(interruptions)... 

SHRI ARUN SHOURIE: Sir. the position is like this. The 
Government had already gone to the Supreme Court some days 
earlier in regard to the transfer petitions that had been filed by the 
Government of India. In pursuance of those, we added a petition now 
for one reason, because of three-four bits of very alarming information 
that the Government had received. We wrote about that alarming 
information, about the imminent damage to the plant, if the power 
shut-down was continued even for one day more. We wrote to the 
Chief Secretary of Chhattisgarh Government... 

SHRI NILOTPAL BASU: Where from he got the information? 
...(Interruptions)... 

SHRI DIPANKAR MUKHERJEE: Sir. ...(Interruptions)... from 
the Table of the House. ...(interruptions)... He 'is misleading the 
House. ...(interruptions)... He is misleading the\ 
House....(Interruptions)... 

MR. CHAIRMAN: I will allow you. Let him complete first. He 
has not completed yet. ...(Interruptions)... 
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SHRI DIPANKAR MUKHERJEE: Please allow me 

also. MR. CHAIRMAN: Yes, I will allow you. 

...(Interruptions)... 

Ǜी सुरेश पचौरी: माÂयवर, यह गलत सूचना दे रहे हȅ, सदन को गुमराह करने 
की कोिशश की जा रही है।...(Ëयवधान)... 

SHRI ARUN SHOURIE: Sir, we wrote to the Chief Secretary 
of Chhattisgarh Government. My Department wrote about the 
information we had received, and this information pertained to several 
factors. One was, the imminent and the very substantial danger to 
what everybody has been saying is a national asset, i.e. the plant, and 
we were given the figures that the damage, once it occurs, may go up 
to Rs.100 crores. That means, there would be a direct financial 
liability, apart from everything else, on the Government of India, of 
Rs.49 crores. ...(Interruptions)... 

MR. CHAIRMAN: Let him say first. ...(interruptions)... 

SHRI ARUN SHOURIE: Second, Sir; there was no reply from 
the Chief Secretary of Chhattisgarh Government to our letter which 
was sent by fax to the Chief Secretary's office and his residence. Sir, 
as I mentioned to you, the Government continues to be a 49 per cent 
holder of this... ...(interruptions)... So, the financial implications... 

 
Ǜी सुरेश पचौरी: सरकार के अगर जहा ं 49 परसȂट शेयर हȅ तो ¯या वह सभी 

मामलȗ मȂ कोट« मȂ जाएंगे...(Ëयवधान)... 

Ǜी राजू परमार (गुजरात): सभी केस ¯या आप गवन«मȂट को रेफर कर रहे 
हȅ...(Ëयवधान)... 

MR. CHAIRMAN: Let him speak. ...(interruptions)... 

SHRI ARUN SHOURIE: Sir, we have received definite 
information... ...(interruptions)... 

SHRI RAJU PARMAR: Are you referring everything to the 
State Government? ...(Interruptions)... 

SHRI ARUN SHOURIE: The third information we received 
was... ... (Interruptions)... 
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MR. CHAIRMAN: Let the Minister speak. ...(Interruptions)... 
Please sit down. ...(Interruptions)... 

SHRI ARUN SHOURIE: Sir, we had received definite 
information from within the plant, from the Central Government 
officers, from others, from outside the plant, that an imminent law and 
order situation was arising and tension was mounting. A CISF jawan 
had been beaten up and a lorry carrying food and medicines had been 
overturned and set on fire. This kind of information we were getting all 
the time. ...(Interruptions)... 

SOME HON. MEMBERS: Shame, shame. ...(Interruptions)... 

SHRI ARUN SHOURIE: Sir. fourthly, we had been given 
definite information that actually they had not even 
made.,(Interruptions)... 

 
Ǜी बालकिव बैरागी:  सभापित महोदय, सारा अस¾य भाषण हो रहा 

है।...(Ëयवधान)... वह पूरी अस¾य जानकारी दे रहे हȅ।...(Ëयवधान)... 
Ǜी टी.एन. चतुवȃदी (उǄर Ģदेश): जब आपकी तरफ से कोई बोलेगा तो हम 

लोग भी नहȒ सुनȂगे।...(Ëयवधान)... 
Ǜी मूल चÂद मीणा (राजÎथान):  अस¾य जानकारी दी जा रही 

है।...(Ëयवधान)... 

Ǜी रामदास अĐवाल (राजÎथान): आप ¯या छǄीसगढ़ के...(Ëयवधान)... 

SHRI ARUN SHOURIE: The Chief Minister of Chhattisgarh 
and very senior politicians of the area had gone and said there, on the 
site, that they would not allow the plant to resume functioning tilt the 
Central Government reviewed its policy and reversed its decision. ... 
(Interruptions)... The Chief Minister went on record - the Chhattisgarh 
Press, the Madhya Pradesh Press and others have reported the Chief 
Minister of having said this -- to say that he would not allow the 
management to step into the State. Sir, this kind of 
instigation..(Interruptions)... We had definite information that, till this 
moment, the workers had not submitted any charter of demands, for 
stoppage of work. But they stopped working. 

 
Ǜी िवĎम वमɕ (मÁय Ģदेश): मटैर तो उनकी तरफ से उठाया गया 

है।...(Ëयवधान)... उसका उǄर मंĝी जी दे रहे हȅ।...(Ëयवधान)... 

एक माननीय सदÎय: आप इतने बड़े सीिनयर पोिलिटिशयन हȅ, आप पहले अपने सदÎयȗ 
को रोिकए।...(Ëयवधान)... 
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Ǜी रामदास अĐवाल: सभापित महोदय, इससे पहले...(Ëयवधान)... 
Ǜी परमेǚर कुमार अĐवाल (झारखंड): मुǈा तो आपने उठाया 

है।...(Ëयवधान)... 
 Ǜी सुरेश पचौरी: सभापित महोदय, ...(Ëयवधान)... सभापित 
महोदय,...(Ëयवधान)... ǘल 238 के तहत मेरा ËयवÎथा का ĢÌन है।...(Ëयवधान)... 

SHRI PRANAB MUKHERJEE: Are we going to discuss the State 
Government on the floor of the Rajya Sabha? Mr. Chairman, Sir, for each 
and every occasion, we will consider this as a precedent. 
...(Interruptions)... Sir, you have not ruled him out. He is criticising the 
State Government and the conduct of the State Government. It can't be 
discussed on the floor of this House. ...(Interruptions)... 

MR. CHAIRMAN: Are you criticising the State Government? Do 
you want to criticise the State Government? ...(Interruptions)... 

SHRI ARUN SHOURIE: No, Sir, I am not doing it. 
...(Interruptions)... 

MR. CHAIRMAN: You should not criticise the State Government. 
...(Interruptions)... 

SHRI ARUN SHOURIE: Sir, on this very floor, in your 
absence, 

grave allegations were made. ...(Interruptions)... 

MR, CHAIRMAN: You should have given notice, if you are going 
to say something. Without giving notice, you can't say anything on the State 
Government....(Interruptions)... 

SHRI ARUN SHOURIE:  Sir,  I will do so. ...(Interruptions)...   
Sir, 

wherever I had said 'State', it should be removed. Wherever I had said 
'State Government', the words should be substituted by 'political 
leaders of the State.' It should not be 'State Government.' I withdraw 
the words 'State Government'....(Interruptions)... 

Sir, these things have been published in the national press. 

 Ǜी नरेÂğ मोहन: सभापित महोदय, मȅ कहना चाहता हंू िक जो जानकारी केÂğ 
को है ¯या वह जानकारी सदन को नहȒ दी जानी चािहए।...(Ëयवधान)... यह जानकारी 
अगर रा¶य सरकार के सबंंध मȂ है...(Ëयवधान)... 
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Ǜी रामदास अĐवाल: सर, ËयवÎथा की बात ...(Ëयवधान)... 
Ǜी नरेÂğ मोहन: सर, बहुत मह¾वपूण« ĢितÍठान बंद हो रहा है..। 

 Ǜी सभापित: आप अपने िमिनÎटर को भी नहȒ बोलने दे रहे हȅ।...(Ëयवधान)... 

You are not allowing your own Minister to speak! ...{Interruptions)... 

SHRI ARUN SHOURIE: As a result of the evidence put forward by the 
Central Government to the Supreme Court of India, they passed far-
reaching orders, on the basis of the proof submitted to them, saying 
that the State of Chhattisgarh, the Chief Secretary and the Director 
General of Police, in particular, are directed to provide full protection to 
the workers and the management, and their families, inside and 
outside BALCO. ...(Interruptions).. 

MR. CHAIRMAN: Please sit down. ...(Interruptions)... 

SHRI ARUN SHOURIE: Sir, yesterday only in his eloquent 
speech one of our senior most Members, Shri Arjun Singh referred to 
Supreme Court orders on the Samta judgement. ...(Interruptions)... 
Now when I am referring to the Supreme Court orders which seem 
inconvenient, to them they say that I cannot do it. ...(Interruptions)... 

SHRI DIPANKAR MUKHERJEE:   Sir, yesterday I had give a 
notice 

... (Interruptions)... 
  
 Ǜी नरेÂğ मोहन: सर, सवȘ´च Âयायालय का...(Ëयवधान)... महोदय,  हरेक 
ËयȎƪ आपसे आªा लेकर नहȒ बोल रहा है।...(Ëयवधान)... 

MR. CHAIRMAN: I have given the floor to Dipankar. 
...(Interruptions)... 

SHRI DIPANKAR MUKHERJEE : Sir, yesterday itself I was 
expecting this non-factual reporting -- or whatever you say -- by the-
Government and the private company. That is why, Sir, yesterday I had 
sought your permission to raise this special issue. Sir, on 6tr\ the day 
before yesterday, the Balco Bachaao Sayunkta Abhyan Samiti, the 
workers and all associations together gave a Press note. That was not 
published yesterday. ...(interruptions)... That is why I sought your 
permission. Their views should be known to the nation so that this 
misleading information does not arise. ...(Interruptions)...  I want to 
read it out. ...(Interruptions)... 
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िहÂदी मȂ बोलूंगा । I have given it to the Chair. ...(Interruptions)... Sir, the 
Minister is interrupting me. ...(Interruptions)... I am privileged to be 
interrupted by a Minister. ...(Interruptions)... k Minister is interrupting 
me. ...(Interruptions),.. 

MR. CHAIRMAN: Please sit down. ...(Interruptions)... 

SHRI DIPANKAR MUKHERJEE: I will just read it out. 
...(Interruptions)... 

 
Ǜी सभापित: आप बैिठए।...(Ëयवधान)... 
 
Ǜी दीपाकंर मुखजȓ: ȋहदी मȂ बोलȂगे। अंĐेजी मȂ बोला तो आप लोग नहȒ समझȂगे 

इसिलए िहÂदी मȂ पढ़ंगा।ू  बाÊको बचाओ सयुंƪ अिभयान सिमित ने Ģैस नोट िदया है। Ģधान 
मंĝी जी बैठे हȅ।...(Ëयवधान)... बाÊको बचाओ सयुंƪ अिभयान सिमित...(Ëयवधान)... 

 
Ǜी रामदास अĐवाल: अब ¯या Ģैस नोट पर चचɕ होगी?...(Ëयवधान)... 
 
Ǜी दीपाकंर मुखजȓ: बाÊको बचाओ सयुंƪ अिभयान सिमित...(Ëयवधान)... अब 

¯या हो गया है? अब झठू िनकल गया, अब तो पढ़ने भी नहȒ दे रहे हȅ। झठू िनकल गया है। 
अरे वाह, मंĝी जी की बात सुनी है, हमारी भी सुन लो।...(Ëयवधान)... 

 
Ǜी सभापित: आप लोग बैिठए ।...(Ëयवधान)... 

MR. CHAIRMAN: Mr. Dipankar, I want to know whether you 
are going to authenticate it. ...(Interruptions)... 

SHRI DIPANKAR MUKHERJEE: Sir, I have given it to you. 
...(Interruptions)... I cannot do so without authenticating it. 
...(Interruptions)... 

 
Ǜी िवĎम वमɕ: ¯या अब Ģैस नोट पर चचɕ होगी? ...(Ëयवधान)... 
Ǜी सभापित: आप बैिठए। 
 
Ǜी दीपाकंर मुखजȓ: बहुत मजा आएगा। अभी तो पढ़ा ही नहȒ है िक आप 

...(Ëयवधान)... अरे आप छोिड़ए।...(Ëयवधान)... 
 
Ǜी नरेÂğ मोहन: Ģैस नोट पर चचɕ होगी? ¯या Ģैस नोट पर बहस होगी? आप 

इस पर ËयवÎथा दीिजए।...(Ëयवधान)... अब िकस िनयम के तहत बहस हो रही है, िकस 
िवषय पर बहस हो रही है?...(Ëयवधान)... 
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Ǜी सभापित: आप पहले सुन लीिजए।...(Ëयवधान)... 
 
दीपाकंर मुखजȓ: बाÊको बचाओ सयुंƪ अिभयान सिमित ने इस िनण«य को पुन: 

दोहराया है।...(Ëयवधान)... अरे िहÂदी मȂ बोल रहा हंू। बंगाली िहÂदी मȂ बोल रहा है िफर भी 
पसदं नहȒ है। आपके लोग कैसे हȅ? मुखजȓ िहÂदी मȂ बोल रहा है।...(Ëयवधान)... यह भी 
पसदं नहȒ है।...(Ëयवधान)... 

 
Ǜी नरेÂğ मोहन: काय«सूची मȂ कुछ भी िलखा नहȒ है।...(Ëयवधान)... 
 
Ǜी सभापित: यह उÂहȗने नोिटस िदया था और मȅने कल अलाऊ नहȒ िकया था। 

आज ¯यȗिक यह मसला उठा है, इÂहȗने कहा है, इसिलए उनको भी अपनी बात कहने का 
हक है। उÂहȗने ओथȅिटकेट िकया है। बस अब हो गया।...(Ëयवधान)... 

 
Ǜी दीपाकंर मुखजȓ:  सुनना भी नहȒ चाहते।...(Ëयवधान)... यह लोग राज 

करȂगे? ...(Ëयवधान)... देिखए, मंĝी जी भी उछल रहे हȅ। ...(Ëयवधान)... अभी तो पढ़ा भी 
नहȒ है और मंĝी जी उछल रहे हȅ।...(Ëयवधान)... यहा ंआपोिजशन है।...(Ëयवधान)... 

 
Ǜी संजय िनǗपम (महाराÍĘ):  बालको का िववाद ख¾म िकया जाए। 

...(Ëयवधान)... शेयर माȌकट मȂ जो कुछ हो रहा है, उसके ऊपर चचɕ की जाए। 

...(Ëयवधान)... शेयर माȌकट मȂ पाचं लाख...(Ëयवधान)... 

MR. CHAIRMAN: Nothing willI g(5' on record except what Mr. 
Dipankar Mukherjee is saying. ...(Interfdptions)... I have allowed only 
Mr. Dipankar Mukherjee and whatever he is saying only will go on 
record, ... (Intei ruptions)... 

 
Ǜी दीपाकंर मुखजȓ:  बाÊको बचाओ सयुंƪ अिभयान सिमित...(Ëयवधान)... 

Ģधानमंĝी जी बठेै हȅ,...(Ëयवधान)... जरा मेरी बात सुन लȂ...(Ëयवधान)... Ģधानमंĝी जी 
ȋहदी तो सुन लȂ ...(Ëयवधान)... इस िनण«य को पुन: दोहराया है िक Ǜिमकगण कȂ ğ सरकार 
ǎारा...(Ëयवधान)... 

 Ǜी संघ Ģय गौतम (उǄराचंल): आपने िमिनÎटर को ¯यȗ नहȒ 

सुना।...(Ëयवधान)...... 
Ǜी दीपाकंर मुखजȓ:  सरकार ǎार बालको बेचे जाने से सबंंिधत सौदे के िनरÎत होने तक 
हड़ताल जारी रखȂगे ȋकतु साथ ही सेल हाउस के ÎमÊैटर Ãलाटं को मृत नहȒ होने दȂगे 
...(Ëयवधान)... इसके िलए बाÊको बचाओ सयुंƪ अिभयान सिमित Ǜिमकȗ को Ǜमदान 
करने के िलए, Ǜमदान करȂगे पैसा नहȒ लȂगे, हमारी सपंȎǄ है, पैसा ¯या? Ǜमदान करȂगे 
और मजदूरȗ को सयंंĝ मȂ भेजते रहȂगे िजससे िक Ãलाटं ठ½डा न होने पाए। छोटा सा 
ÎमÊैटर Ãलाटं है   It  is not joint,  Ǜमदान करȂगे SO that the smelter plant does 
not die -.(Interruptions),.. Ǜमदान करȂगे 
 

Ǜी टी.एन. चतुवȃदी: Ǜमदान िदया था...(Ëयवधान)... 
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Ǜी नरेÂğ मोहन : मंĝी जी, अनुमित दीिजए ...(Ëयवधान)... 
 
SHRI DIPANKAR MUKHERJEE : And he is charging that the 

workers are sabotaging..(Interruptions}... Is he the Minister for Sterlite 
or the Minister of the Government of India? ...(Interruptions)... This is 
my charge ...(Interruptions)... Sir, for two days, this news has not been 
published. Today, it has come in the newspapers..(Interruptions)... 
They gave a press notification on 6th but till 8th it has not been 
published..(Interruptions)... He is misleading the 
House..(interruptions)... 

MR. CHAIRMAN: Any way, you have read your statement.. 
(Interruptions)... Now, Mr. Arj un Singh.. (Interruptions)... 

SHRI   ARJUN   SINGH   (Madhya   Pradesh)    :    Sir,    I    
beg   to state.. (Interruptions)... 

SHRI NARENDRA MOHAN: Sir, I am on a point of Order... 
(interruptions)... 

MR, CHAIRMAN: There is no point of order...(Interruptions)... 
Please, sit down..(Interruptions)... When the Minister was speaking, I 
asked them to sit down so that the Minister can complete his 
point..(Interruptions)... 

SHRI T.N. CHATURVEDI: He was not even allowed to 
complete his statement.. (Interruptions)... 

MR. CHAIRMAN: Now, when others are speaking, please 
allow them to speak..(Interruptions)... If there is any new point then we 
will see it later on.. (Interruptions)... 

SHRI ARJUN SINGH: Sir, I am grateful to you for allowing me 
to speak because, naturally, I am not fit to rise above the din. We are 
accustomed to structured debates, points and counter points, and 
come to a conclusion. Yesterday also, during my speech, I had drawn 
the attention of the hon Minister to the wrong information given to him 
about the letters written by him and the replies coming from the States. 
The impression was given that the States were consulted. The letters 
that I had brought to the notice of the House clearly indicate that there 
was no consultation. Today, his information is that the plant is in 
danger. We all know that if the smelter closes down, the plant will be in 
danger; and that is the reason why the 
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workers, who have a greater interest in the piant than, perhaps, you 
and me, have assured that that will not tiappen. Now, on that,false 
premise, you have gone to the Supreme Court, I must say that it is a 
great disservice to this Parliament and this Government does not 
deserve to be.. (Interruptions)... 

 
Ǜी रामदास अĐवाल:  सभापित जी, मȅ...(Ëयवधान)... 
 
Ǜी सभापित: आपने ¯या कहना है? what have you to say 
 
Ǜी संजय िनǗपम (महाराÍĘ):  सर, हमȂ भी बोलने का मौका िमलना 

चािहए...(Ëयवधान)... 
 
Ǜी नीलो¾पल बसू: कंपनी के िलए सुĢीम कोट« मȂ जाना कोई अ´छी बात नहȒ 

है...(Ëयवधान)... 
 
एक माननीय सदÎय: सुĢीम कोट« को बुलाना कोई अ´छी बात नहȒ 

है...(Ëयवधान)... 

Ǜी संजय िनǗपम :  िमिनÎटर ऑफ िडसइÂवेÎटमȂट की जगह िमिनÎटर ऑफ Îटरलाइट 

हो गए हȅ...(Ëयवधान)... 

MR. CHAIRMAN: He wants to say something..(Interruptions)... 
Ǜी रामदास अĐवाल: जो भी चचɕ हो सरलता से हो इंटरÃशन नहȒ होना 

चािहए...(Ëयवधान)... 

Ǜी सभापित:  उनको तो बोलने दीिजए...(Ëयवधान)... आप अपने िमिनÎटर को ही बोलने 
नहȒ दे रहे हȅ।...(Ëयवधान)... He is the Minister concerned..(Interruptions)... 
Let the Minister reply...(Interruptions)... 

SHRI ARUN SHOURIE: Sir, I have to go not by the private 
information of Mr. Arjun Singh, which can also be misleading, but by 
what has been told to me by responsible Government officers on the 
spot.. (Interruptions)... 

The second point is, there is a public statement by the political 
leaders there िबजली, पानी बदं कर दी जाएगी Ãलाटं की। िबजली, पानी बदं कर दी 
जाएगी, उसके बाद ¯या होगा? interruptions)... After all, this is a statement 
which is on record..(Interruptions)... 

MR. CHAIRMAN: He has finished. .(Interruptions)... He has 
finished.. (Interruptions)... 
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 SHRI NILOTPAL BASU: Then, we will also speak..(Interruptions)... 

 
Ǜी दीपाकंर मुखजȓ: चिलए चलते हȅ, गो टू कोरबा...(Ëयवधान)...  
MR. CHAIRMAN:  Now, the whole thing is over. 

...(Intenvptions)... 

RE: CRISIS IN SHARE MARKET 

 Ǜी संजय िनǗपम (महाराÍĘ):  सभापित जी, मेरा सदन से अनुरोध है िक 
बाÊको का िववाद यहȒ रोक िदया जाए। एक कंपनी जो 550 करोड़ Ǘपए मȂ िबकी है यह 
अपने आप मȂ एक बहुत बड़ा मुǈा है। लेिकन इससे बड़ा मुǈा मंुबई मȂ बना हुआ है। वहा ंपर 
शेयर बाजार मȂ लगभग पाचं लाख करोड़ Ǘपए का घोटाला हो चुका है। िपछले शुĎवार 
से...(Ëयवधान)... वहा ंशेयर बाजार की तबीयत खराब है, शेयर Ģाइस नीचे आ चुके हȅ और 
ऐसी ȎÎथित मȂ यशवंत िसÂहा जी, हमारे िवǄ मंĝी महोदय कल लोकसभा मȂ यह कहते हȅ 
िक शेयर बाजार मȂ सब ठीक है। मेरा मानना है िक सब ठीक नहȒ है। केतन पािरख नाम का 
एक शेयर Ĥोकर है जो हष«द मेहता Îकेम मȂ ए¯युज था। 1992 के शेयर घोटाले मȂ वह 
ए¯यजू था। केस न.3 और ए¯यजू नं.10। ऐसे ËयȎƪ को शेयर बाजार मȂ आपरेट करने के 
िलए ¯यȗ अलाऊ िकया गया, मेरा पहला सवाल यह है। महोदय, मंुबई Îटाक ए¯सचȂज के 
जो अÁय© हȅ, आनÂद राठी जी, उÂहȗने अपनी तरफ से इÎतीफा देने की पेशकश की है। 
वह ¯यȗ इÎतीफा दे रहे हȅ? उन पर चाज« लगाया गया िक व ेइÊलीगल एȎ¯टिवटीज मȂ 
शािमल हȅ। उनके फोन टैप हुए हȅ। इसके बाद भी कहा जा रहा है िक इस पूरे घोटाले की 
सेबी जाचं करेगी। मेरा कहना है िक सेबी की भिूमका सही नहȒ है। िजस तरह से युटीआई 
वहा ं पर शेयर माकȃ ट मȂ सिĎय कंपिनयȗ के शेयर खरीदने मȂ िबजी है और Îमाल 
इनवेÎटस« का लगभग 74 हजार करोड़ Ǘपया... 

SHRI S. VIDUTHALAI VIRUMBI {Tamil Nadu) : Sir, the 
translation facility is not available. We are not able to follow his 
arguments because we do not have any translation facility. 

 
Ǜी सभापित: देिखए, Ęासंलेशन नहȒ िमल रहा है। देिखए। Ęासंलेशन नहȒ है। 
 
Ǜी संजय िनǗपम (महाराÍĘ):  सभापित महोदय, मेरा आपसे िसफ«  इतना 

कहना है िक मंुबई शेयर माकȃ ट मȂ जो बातȂ चल रही हȅ, ये सब ठीक है कहकर इसको नहȒ 
टाला जा सकता। इस पर सरकार को खुलकर अपनी ĢितिĎया Ëयƪ करनी पड़ेगी और 
सरकार को इÂवेÎटीगेशन शुǘ करना पड़ेगा।...(Ëयवधान)... एक िमनट 
Ǘिकए...(Ëयवधान)... 

 
Ǜी नरेÂğ मोहन: यह ¯या हो रहा है, Îपेशल मȂशन है या...(Ëयवधान)... 

Ǜी सभापित: मȅने उनको इजाजत दी है, आप बैठ जाइए।...(Ëयवधान)... आपको समझा 
दंूगा िक ¯या हो रहा है।...(Ëयवधान)... अभी नहȒ, Ǘिकए । 
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